
Government of jammu and Kuhmir 
Department of Law, justice and Parliamentary Aff:lira. 

(Power Section) Civil Secretariat, 
Jammu -------
·'*-------- ---- Notification 

Jammu, the 15'h of November 2018 

. SRO 5t> ~ .- In exercfse of powers conferred by sub section (t) o£ 
section 12 of the Code of Criminal Procedure, Samvat, 1989, the Govelll1Ilent 
hereby appoint Sh.Amit Singh Maohas,KAS, Tehsildar Batote to be the 
Executive Magistrate of the first class who shall exerc:Ue all the powers of an 
Executive Magistr11te of the flrst class within the territorial jurisdiction of 
District Ramban. 

By order of the Government of]ammu p.nd Kashmir. 

Sd/-
(Abdul Majid Bhat) 

Secretary to GovertliDI!nt, 

NO: LD (P) 2007/R.amban Dated: - IS - n '"lOlB 
Copy to the~ -

1. Commissioner/Secretary to Groemmmt, .Revmue Department. 
2. Divisional Conunissioner,Jammu 
3· Registrar General,J&K High Coun,Jammu. 
4· District Magistrate Ram ban. This is with reference to his letter No, 

1307/ ADMR/JC Dated :1.4-to'"lotS. 
S· General Manager, Government Press, jammu for public01tion in an 

extra ordinary issue of the Goverrunent Gazette. 
6. SRO Section, Department ofL,J & PA (w.7.s.c). 

\...,_ .. 


